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     LAW (LEGISLATIVE DRAFTING) DEPARTMENT 

                          (GROUP-II) 

NOTIFICATION 

Jaipur, September 16, 2013 

No. F. 2 (57) Vidhi/2/2013.–In pursuance of Clause (3) of 

Article 348 of the Constitution of India, the Governor is pleased to 

authorise the publication in the Rajasthan Gazette of the following 

translation in the English language of the Maulana Azad 

Vishwavidyalaya, Jodhpur Adhiniyam, 2013 (2013 Ka Adhiniyam 

Sankhyank 35):– 

(Authorised English Translation) 

THE MAULANA AZAD UNIVERSITY, JODHPUR 

ACT, 2013 

(Act No. 35 of 2013) 

[Received the assent of the Governor on the 15
th

 day of   

September, 2013]                                 

An 

Act 

  


